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Indiabulls Housing Finance Ltd. v. Sigma Leisure (P) Ltd., (Hariharan Neelakanta Iyer, Member 
(Technical) and Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 4407 

Indian Renewable Energy Development Agency Ltd. v. SLS Power Corpn. Ltd., (Kishore Vemulapalli, 
Member (Judicial) and Umesh Kumar Shukla, Member (Technical)), 2026 SCC OnLine NCLT 
4401 

Jindal India Ltd. v. Avil Menezes, (Hariharan Neelakanta Iyer, Member (Technical) and Lakshmi 
Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 4390 

Karnataka Bank Ltd. v. Sadananda Maiya, (Sunil Kumar Aggarwal, Member (Judicial) and 
Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 4387 

Nextgen Procon (P) Ltd., In re, (Bachu Venkat Balaram Das, Member (Judicial) and Ravindra 
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 4382 

Nisus Finance & Investment Managers LLP v. Earthcon Universal Infratech (P) Ltd., (Bachu Venkat 
Balaram Das, Member (Judicial) and Ravindra Chaturvedi, Member (Technical)), 2026 SCC 
OnLine NCLT 4412 

NTEX Transportation Services (P) Ltd. v. Shree Nagai Devi Sugar (P) Ltd., (Sameer Kakar, Member 
(Technical) and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 4418 

Prerna Pradeep Agarwal v. Black Gold Constructions (P) Ltd., (Prabhat Kumar, Member (Technical) 
and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 4389 

Rajeev Kumra v. CHD Developer Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and Ravindra 
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 4411 

Rupa Infotech & Infrastructure (P) Ltd. v. Hiren Bharani, (Sushil Kumar Kochey, Member 
(Judicial)), 2026 SCC OnLine NCLT 4391 

Sachin Jain v. SBA Industries (P) Ltd., (K. Biswal, Member (Judicial) and K.K. Singh, Member 
(Technical)), 2026 SCC OnLine NCLT 4385 

Spangle Energy (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna 
Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 15354 

Sunaina Singh v. Chinar Industrial Investment Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and 
Shishir Agarwal, Member (Technical)), 2026 SCC OnLine NCLT 4374 

Tanay Securities & Sevices (P) Ltd. v. Organic World (P) Ltd., (Brajendra Mani Tripathi, Member 
(Judicial) and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 4417 

Taran Preet Kaur Makan, In re, (Ashok Kumar Bhardwaj, Member (Judicial) and Shishir Agarwal, 
Member (Technical)), 2026 SCC OnLine NCLT 4376 

Ultratech Cement Ltd. v. Schema Enterprises (P) Ltd., (Hariharan Neelakanta Iyer, Member 
(Technical) and Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 4409 

Union Bank of India Ltd. v. Vaibhav Agarwal, (Ashok Kumar Bhardwaj, Member (Judicial) and 
Shishir Agarwal, Member (Technical)), 2026 SCC OnLine NCLT 4415 

Union Bank of India Ltd. v. Vipul Gupta, (Ashok Kumar Bhardwaj, Member (Judicial) and Shishir 
Agarwal, Member (Technical)), 2026 SCC OnLine NCLT 4416 

Union Bank of India v. Supreme Manor Wada Bhiwandi Infrastructure (P) Ltd., (Prabhat Kumar, 
Member (Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine 
NCLT 4410 

Universal Journeys India (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) 
and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine NCLT 15355 
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Vardhman Auto Recycling LLP, In re, (Mahendra Khandelwal, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 4388 

VK Industrial Corpn. Ltd. v. Rushiharsh Industries (P) Ltd., (Sameer Kakar, Member (Technical) and 
Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 4404 

Windchimes Trading (P) Ltd., In re, (Jyotsna Sharma, Member (Judicial) and Anu Jagmohan Singh, 
Member (Technical)), 2026 SCC OnLine NCLT 4386 

Woven & knit v. Prodo Technologies (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and 
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 4414 

Yash Deep Trexim (P) Ltd. v. Prithvi Devcons (P) Ltd., (Anupinder Singh Grewal, President), 2026 
SCC OnLine NCLT 4378 

  
Circulars   [28] 

• Central Board of Direct Taxes [Notification No. 111 of 2026-CBDT] 
• Ministry of Agriculture [Noti. No. G.S.R. 141 [Ministry of Agriculture and Farmers Welfare, 

Department of Agriculture and Farmers Welfare, Economics, Statistics and Evaluation Division, 
Library and Information Assistant (Group B post) Recruitment Rules, 2026]] 

• Ministry of Coal [Noti. No. G.S.R. 710(E) [Colliery Control (Amendment) Rules, 2026]] 
• Ministry of Commerce and Industry [Notification No. 29/2026-27] 
• Ministry of Consumer Affairs [Noti. No. S.O. 4587(E) [Sugar (Stockholding Limit of Bulk 

Consumers) Order, 2026]] 
• Ministry of Corporate Affairs [Noti. No. CCI/Reg-C.R. (Amdt.)/2026 [Competition Commission of 

India (Commitment) Amendment Regulations, 2026]] 
• Ministry of Defence [Noti. No. S.R.O. 25(E) [Subathu Cantonment Building Bye-Laws, 2026]] 
• Ministry of Defence [Noti. No. S.R.O. 28(E) [Ambala Cantonment Building Bye-Laws, 2026]] 
• Ministry of Defence [Noti. No. S.R.O. 30(E) [Mhow Cantonment Building Bye-Laws, 2026]] 
• Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. G.S.R. 143 [Delhi Milk Scheme, 

Junior Accounts Officer, Recruitment Rules, 2026]] 
• Ministry of Health and Family Welfare [F. No. RCD-09002/1/2026-Regulatory-FSSAI(1) [Food 

Safety and Standards (Packaging) Amendment Regulations, 2026]] 
• Ministry of Home Affairs [Noti. No. G.S.R. 139 [Ministry of Home Affairs, Narcotics Control 

Bureau, System Analyst (Hardware and Networking), Group ‘A’ Post, Recruitment Rules, 2026]] 
• Ministry of Home Affairs [Noti. No. G.S.R. 140 [Ministry of Home Affairs, Library and Information 

Assistant (Group ‘B’ Post) Recruitment Rules, 2026]] 
• Ministry of Home Affairs [Noti. No. G.S.R. 711(E) [Central Reserve Police Force, Constable 

(General Duty), General Duty Cadre, Group ‘C’ Post, Recruitment Rules, 2026]] 
• Ministry of Home Affairs [Noti. No. G.S.R. 717(E) [Assam Rifles, Rifleman/Riflewomen (General 

Duty), Group ‘C’ combatised post Recruitment (Amendment) Rules, 2026]] 
• Ministry of Home Affairs [Noti. No. G.S.R. 742(E) [Citizenship (Third Amendment) Rules, 2026]] 
• Ministry of Jal Shakti [Noti. No. G.S.R. 142 [Department of Water Resources, River Development 

and Ganga Rejuvenation, Central Water Commission, Senior Draughtsman, Recruitment Rules, 
2026]] 

• Ministry of Labour [Noti. No. G.S.R. 738(E) [Ministry of Labour and Employment, Economic 
Officer Group ‘B’ Post Recruitment Rules, 2026]] 
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• Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 708(E) [Indian Police 
Service (Fixation of Cadre Strength) Third Amendment Regulations, 2026]] 

• Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 709(E) [Indian Police 
Service (Pay) Third Amendment Rules, 2026]] 

• Ministry of Petroleum and Natural Gas [F. No. PNGRB/Tech/1-T4SCGD/(4)/2023 [Petroleum and 
Natural Gas Regulatory Board (Codes of Practices for Emergency Response and Disaster 
Management Plan (ERDMP)) Amendment Regulations, 2026]] 

• Ministry of Power [Noti. No. JERC-JKL/Reg/2026/02 [Joint Electricity Regulatory Commission for 
the Union Territory of Jammu & Kashmir and Union Territory of Ladakh (Appointment of 
Consultants) (First Amendment) Regulations, 2026]] 

• Ministry of Road Transport and Highways [Noti. No. G.S.R. 712(E) [Central Motor Vehicles 
(Twelfth Amendment) Rules, 2026]] 

• Reserve Bank of India [RBI/2026-27/234] 
• Reserve Bank of India [RBI/2026-27/235] 
• Reserve Bank of India [RBI/2026-27/236] 
• Securities and Exchange Board of India [HO/24/11/36(24)2026-IMD-RAC4/I/18849/2026] 
• University Grants Commission [F. No. 7-2/2026 (DEB-NWR)] 

  
State Ordinance   [1] 

• Maharashtra Government Servants Regulation of Transfers and Prevention of Delay in Discharge 
of Official Duties (Amendment) Ordinance, 2024 [Repealed]  
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